
HIGH COURT OF JAMMU AND KASHMIR AT SRINAGAR
(Chief Justice's Secretariat)

*******

Subject: Representations of Shri Mohammad Muzamil Qari presently
posted as Chief Administrative Officer, PDJ Court, Kargil and Shri
Ghulam Hussaln presently posted as Accounts Officer, PDJ Court,
Budgam to switch over to each other's posts.

ORDER

No. Zt'l t Dated: o l- 0 6' \-n I 1

The representations submitted by Shri Muzamil Qari, Chief

Administrative Officer, PDJ Court, Kargil and Shri Ghulam Hussain, Accounts

Officer, PDJ Court, Budgam have been accepted by the Competent Authority,

Hon'ble the Chief Justice. They are permitted to switch over to each other's

posts and are directed to swap their place of postings.

By Order.

sd/
(Jawad Ahmed)

Principal Secretary to
Hon'ble the Chief Justice
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---------------- Dated: Ol-06 ->ol9
Copv to the:-

1. Registrar General, High Court of J&K, Srinagar.
2. Registrar Vigilance, High Court of J&K, Srinagar.
3. Registrar Rules, High Court of J&K, Srinagar.

...forinformation.
4-5 .PrincipqfDts(ict & Sessions Judge, Kargil/Budgam, for information

aryddecessary action
charge NlC, High Court of J&K for uploading in High Court
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A(ditional Registrar (Adm.)
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